
No. HCM/U96-BENCH/ : It ls informed to

Bar and litigants that on 24.07.2023, the single Bench of

will sit at 12:00 noon and the Division Bench will sit at 2:00

Endt. No, HCM/1/96-BENC1I / Z 6 ('d -?(,, I

NOTIFICATION
Imphal the 21't )ulrY,2023

Copy to:' '1, 
The Principal Secretary to Hon'ble The Acting Chief Justice,

2.ThePrivateSecretarytoHon'blc:l'lr'lusticeA'BimolSingh,
3.ThePrivateSecretarytoHon'bktMr,lustlceA'Guneshwar
4. The Advocate General, Governntent of Manrpur'

5. The Registrar General, High Court of Manipur'

6, The Rigistrar (Judt)/(Admn')/(Vigilance), High Court of
7. The Government Advocates, Government of Manipur'

B.TheDeputySolicitorGeneraloflndia,HighCourtofManipur'g. The President, High Court Bar Association, Manipur'

10. The President, AMBA, ManiPur.

11. Alt the Joint Registrars, High Court of Manipur'

12. Alt the Deputy Registrars, Language Officer, High Court of
13. Atl the Assistant Registrars/Court Managers, Librarian, High

14. The System Analysts, High Court of Manipur.

- He is requested to upload the same on official website'

15. Atl the Superintendents/Court Officers/Stamp
16. All the Court Masters, High Cou'rt of Manipur.

17. The Concerned/Guard File,

learned members of the

The Acting Chief lustice

By Order etc.

sd/-
(KH.JOH N N Ev)

ANT REGISTRAR-I
COURT OF MANIPUR

t, tnelftJuly, 2023

Court of ManiPur.
Court of ManiPur.

High Court of ManiPur.

Officer, High Court of ManiPur.
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